Jabalpur, this the ;o$nq day of Jamuary,2003.
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 Hon'ble Mr,Justice N.N.Singh- Vice Chairman
Hon'ble Mr,Sarweshwaf Jha-  Member (Admave)

Radhika Prasad Verma 8/o0 Uderam Verma
age about 43 years, working as Ede.
Mail Carrier Kurud Camp (Mandir Ha%od)
Permanent resldent of Village & P.O,
Mandir Hasod Tahsil and Distt.Raipmf.
Present addresss G/o Lily Convent
&hool, Rajatalab, Raipur,

Nathuram Salm 8/0 Late Manduram Sahu
age about 46 years, working as EJDe.
Branch Postmaster Lahod (Lawan)  °

Latel Ram Pekar S/0 late Narayan
Dhimar age about 50 years, working
as ED, Branch Postmaster Latuwa
(Balodbazar) District Raipur.

Dayaram Salm $/0 Puranlal Sahu age

about 51 years, working as EJd,

Mail Carrier, Thargaon (Sankra“Jonk)

District Ralpur. ~APPLICANTS

(By Advocate- Mr.S.TeHeRizvi)
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Union of India represented through
the Secretary Deptt. of Communications
Govt, 0of India, New Delhi.

Chief Postmaster General

Postmaster Bemeral,
Raipur Region, Raipur,

Director Postal Segvices
O/0 the Postmaster Gemeral,:
Raipur Regon' Raipur. .

S, Superintendent of Post Offices,
Raipur Division, Raipur, ‘

CeR JThakur EDMC Vill. & Post
Kasidahra (Baghahra) Distt.Raipur,

'I‘ijau Ram EDMC V. & PJO¢ Khauli
(Kharora) Distt. Raipur,

Sudama Singh Thakur EDMC Vill. & PO,
Koshwal (Gariaband) Distt. Raipur.
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9+ Kumaru Ram Sahu EOMC Vill, & PO,

" Basin (Phingeshwar) Distt, Raipur,

10+ S.L.Pradhan EDBPM Vill, & PO,
Arafigi (Jagdishpur) Distt, Raipur,

11, &yamlal Sonwani EDBPM Shikari Kasali
’ (Bgat'apara-) Distt, Raipur. ~RESPOND ENT' S

By adwvocate- Mr,S,Ce8harma for
official respondents)

ORDER

B eshwar Jha,! Member Ny
Heard. The spplicants ( four in number) have '
Fpproached this Tribunal seeking quashing of the

'D! cadre by convening a fresh DePeCe They have al so
prayed for the attendant haaefij:s like revision of
seniority with réfe.raxcevte the date of promotions of
their Juniors, Pay and allowanceg etc, in the event of
their promotions On re-consideration,

Placed at annexwre a/5. They have abmitteq that the
. . vacancies in the cadre of Postman were to be fil;ed
o | e’ e‘*/ from amongst the EdDagents as pex the procedure laid
e down in parga (1) (11) of the Promotion Prospects
Section VI Page 1i0 to 112 of the ED«Staff for the
Cadre of Postman/village Postman, In tems of the said
Provisions 50% of the vaCancies of Postman cadre were

@ntdo ocp/3g
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to be filled from amongst the EJD.Agents. This part of
the vacancies was further divided into 50% being filled
on the basis of examination and the remaining 50% on

s 33

the basis of length of service from the ED, Agents.
They have submitted that the said provisions have been
further amended to provide for f£illing of 25% vacancies
of the Postman from amongst the EJD.Agents with a
minimum of 15 years of service on the basis of seaiority.
They have mxle a reference to the instructions of D.Ge
Posts vide his letter dated 25.8,1993 (annexure A/9)
under which promotion of BA's to Group 'D* will be on
the basis of seniority subjéct to satisfactory service.
Their contention is that they are sufficiently senior
Go those ED.Agents, who have been éelected for appoint-
mentlo cadre of postmen and Group ‘D! cadre vide the
orders of the respondents at Annexure A/1 and Annexure
/2 respectively, They have also submitted that their

. records of service have been satisfactory and that thej
have completed 15 years of service. On being aggrieved
by the orders of the respondents they have submitted
Lepresentations to S.S.,P.0's Raipur vide Annexures A/3.
aRd M4 and al a notiCe under section 80 Of C.P.Ce
(annexure 3/10). They r'\avz'é,,however. not received any
desired response from the respondents, and hence this
Original application,

3. : From the submissions of themspondents, it is
observed that as per Tules the vacancy position for
promotion of Extra Departmental 6fficials to Group ‘D!
cadre worked out 08 posts for the year 1996 and for
promotion to Postman cadre 02 vecancies were approved
by the Post Master General, Raipur vide his letter
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dated 2544.1996 tobe filled by Extra Departmental Staff
on the basis of selection-cum~-seniority. They have
gi;ral the details of selection against the said mmer
of vacancies, following the Roster Point etc., in&ening
paragrgph of their reply. From these details, it is
observed that selections fofilling these posts have
been made strictly taking inﬁo consideration the Roster
Point, seniority and community particulars of the can-
didates. They have clarified that the only candidate
selected against the 0B.Ce point at 8l.No.31 in the
gradation list stands senior to the applicants.
According to them, it is not a case of sypersession.

In fact, the regpondents appear to have o it;szmed
the applicants of the fact that they have been con si-
dered for promotion to the postiof Group 'D' cadre

by the DeP+Ce and that they @0 not have any legal
grievance. They have contended that a senior candidate,
Who has been fownd it has been selected and therefore,
there is no question of any supersession or violation
of Article 14 of the Constitution of India.

40 After considering the submissions of both

the sides and particularly the rel evant provisions for
£illing the posts of Postman cadre as well as Group ‘D!
cadre from smongst the Extra Departmental Stcaff and =
the £fact that the said provisions have been followed
by the respondents, we do not £ing. any merit in the
Case of the pplicants and we, therefore, dismiss .
their Original application. With this, thig OeAs stands

disposed of as devoid of any merit ,with no order as to
COsts, ,

PN By

(Sarweshwar Jha) = * - (NN .SinM
Member (Admnv,) Vice Chairman

lml

[ X X}



PBBA H N /FMLvecrirerirssssirnn L oo o2 - A et

gih

(} ofor oo mmyaw v nele
‘2’ .:;1#704'. :

B T
FER

A oy Ry -

5

B . - s . e > <
oAt JOITVY T

"-,.'f.vﬁ’ﬁﬁ'gf et e e

HEE o
“

SO i lote

RE Widinng!

R TERAR . 7/( /o
B - | yé P

_ C)" /](a‘ 777

‘/'_:’// 2 L

267 7



